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Salt Wells -

861. Shri Rishang Keishing : Will
the Minister of Home Affairs be pleased
to state :

(a) whether it is a fact that the tribal
people particularly those livirg in the Ukh-
rul areas manufacture salt from the salt
wells available in their areas ;

(b) whether it is a fact that the villagers
pay Rs. 25 for each salt well to the State
Government as tax ;

{¢) how many such salt wells are avail-
able in Manipur ;

d(d) the net revenue realised from them ;
an

.(e) the steps Government have taken
to help the villagers for the upkeep of the
wells, as well as in increasing their ouptut ?

The Miunister in the Ministry of
Home Affairs (Shri Datar): (a) Yes.

(b) No.
(c) Nineteen.

1d) Only four leased out in 1956-57
fetched a revenue of Rs. 2,590/-.

(&) N> special step has been taken for

the upkesp of the valley wells except those
leased out.
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Population Survey in Mysore

863, Shri Gidwani : Will the Minis-
ter of Home Affairs be pleased to state :

(a) whether Dr. C. Chandrashekar,
who recently conducted a population survey
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i?:g{me State, has submiited his report;

(b) if so, what is the nature of the
report ?

The Minister in the Mimstry of
Home Affairs (Shri Datar) : (a) Yes,
on behalf of the United Nations to whom
he has submitted his report. The report
as approved by the United Nations is expec-
ted to be received in India by March 1957.

(b) The contents of the report are not
yet known.

Minerals in Punjab

_864. Shri D. C. Sharma : Will the
Minister of Natural Resources and
Scientific Research be pleased to lay on
the Table a statement showing the follow-
ing derails of minerals found in Punjab
during 1955-56.

(i) name of the mineral ;

(ii) estimated quantity available ; and

(iii) quantity extracted ?

The Deputy Minister of Education
Dr. K. L. Shrimali) : No new mineral
deposit has been discovered in the Punjab
during 1955-56.

Astatement giving the available informa-
tion in respect of the minerals found in the
Pumsb is however laid on the Table of the
Htium [See Appendix IV, annexure No.
s1).

Accidents in Delhf

865. Shri D. C. Sharma : Will the
Minister of Home Affairs be pleased 10
state :

\a) the number of motor accidentsin
Delhi from the 1st July to the 3oth Novem-
ber, 1956 ;

(b) the main of these accid H

(c) the number of people who died
due to these accidents; and

(d) the steps taken to check them ?

The Minister in the Ministry of
Home Affairs (Shri Datar) : ( a) 479.

(b) (i) Rash and negligent driving.

(ii) Non-compliance with traffic rules
by motorists and cyclists.
i) Use of dazzling lights by the motor-
ists.

(iv) Lack of Road sense among the
pedestrians.

(v) Obstruction to pedestrians due to
unauthorised stalls on pavements.
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(d) A statement is laid down on the
Table of the House. [See Appendix IV,
annexure No. 52].

Affillated Colleges

866, Shri D. C. Sharma : Will the
Mini of Ed jon be pl d to stale
the steps taken by his Ministry for giving
financial help to the affiliated colleges ;

(i) through the  University Grants
Commission ; and

(ii) directly bg the Ministry, during

e current year

The Deputy Minister of Education
(Dr. M. M. Das) : A statement is laid on
the Table of the Lok Sabha. [See Appen-
dix IV, arnexure No. 53].

Discharge of Service Personnel

867. Shri D, C. Sharma : Will the
Minisier of Defence be pleased 1o state :

(a) the number of service personnel
discharged afier eight to ten years of service
on the ground “services no longer required’
during the last three years ; and

(b) the “t%:k? of J.C.0s., Warrant
Officers, other and Non Combatants
(Enrolled) eic. to which they belong ?

The [b!‘riu(y Minister of Defence
(Sardar Majithia) : (a)and (b). It will
not be in the public interest to disclose this
information.

General Education Courses
Committee

868, Shri D. C, Sharma :
Shri K. C. Sodhia:

Will the Minister of Education be
le1sed to refer to the reply given to Starred

:stion No. 1456 on the 27th August,
1956 and state :

(a) whether the recommendations of
the Committee for General Education
Qmmsha\resimebnenuamined;md'

(b) if so, the number of recommend
ations which have been accepted ?

The Minister of Education
(Dr. M..D%l): (a) and (b): The

recommendations of the Committee for
General Education Courses are being
examined by the Universities.
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Annual Tax on Total Wealth
869. Shri D. C. Sharma : Will the
Awister _ of Fi be pleased =~ refer

to the reply gi:'en to Starred Question No.
1297 on the 22nd August, 1956 and state :

(a) whether the pro regardi the
levy of annual tax on I.optzl“lwen]Lh ﬁm
been finalised ; and

(b) if so, the details thereof ?

The Minister of Finance and Iron
and Steel (Shri T. T. Krishnamachar):
(a) No Sir. This is one of the proposals
suggested for the consideration of Govern-
ment and ism&d;:exanﬁmtionmthcsame
manner as o similar proposals are
examined.

(b) Does not arise.
Bharat Sewak Samaj Camps

[ Sardar Igbal Singh :
870. £ Sardar uri
Shri D. C. H
Will the Minister of Education be
pleased to state :

(a) the total number of camps held so
far in the Srate of Punjab with Central
aid under the auspices of Bharat Sewak
Samaj, District-wise ;

(b) the total number of persons who
uttended the camps, camp-wise ;

(c) the total amount of nditure
‘inmn)td;and e

(d) the nature of work completed,
camp-wise ?

The Deputy Minister of Education
(Dr. M. M. Das) : (a) to (d). A statement
giving the MC}'I:I:iBitE‘ ion is laid on
the Table of the House. [Placed in
Library. See No. 5-588/56).

Assessment of Voters

B7 {Snrdnlbdsm :
L :
Sardarﬂarmu‘h

Will the Minister of Law be pleased to
state ©

(a) the total number of persons enrolled
as voters for the ensung general elections,
State-wise ;

(b) the total pumber of Indian voters
ing in foreign countries ?

The Minister of Legal
Civil Aviation (Shri Pataskar): (a) The
information is being collected and will be
ll‘.li;ie‘ondnlel:oftheHouse, when avail-
al

(b) It is regretted that the information
nked)fwhuncnvnihhh.





